
THE GAUH TI HIGH COURT AT UWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO.HC.Vrr-sO/ 2000/_ _lA

From Shri Gautam Baruah,
Registrar (Vigilance),
Gauhati High court,
Guwahati.

To, Smti. Nirmali Talukdar,
Principal ludqe, Family Court l',1o. IIl,
Kamrup (M), Guwahati.

Sub:- Casual leave.

Letter N o, FCK3/2/ 14l PJ lr43lzr, dl'd. 19.07.2021Ref:-

Madam,

With reference to the above, l am directed to inform you that your prayer for

casual leave or 23.07,2021, has been granted. The Counsellor, Family Court No Ul,

Kamrup(M), Guwahati will be in charge of your Court and offce in your absence'

Yours faithfully,

kLv

REGISTRAR ruIGILANCE)

Memo No.Hc,vrr-so/2ooo/ SozrQ / dated eO-o?-Zo2.i .

Copy to.

urf tre project laanager, Gauhati High Court.

.{1v

REGISTRAR ruIGILANCE]

?*

Dated Guwahati, the )rly,2021.


